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CENTRAL ADMIN ISTEAT IVE TRIBUNAL
BANGALORE - BENCH

Second Floor,
Commercial Complex,
Indirenagar,
BFANGALORE - 562 03C. .

Deted: 4 APR1095

APPLIGAT ION NO. 232 of 1994,

APPLIGANTS: M.Lokanath,
V/S [ ]

RESP@DHVTS: General M_anager,southern Railay,Madzas
- and others.

To

le  Sri.Haridasan Nambiar,
' Advocate,No.Fourth Cross,
_ Balepet,Bangalore~560 002. -

2 Smt.M.V.Nirmala,Advodate,
No.53,N.S. Iyengar Street,
Seshadripuram, BBangalore~20.

Subject:- Ferwarding copies of the Orders passed by the
Central Administrstive Tribunal,Eangalore-38.
———XXXm——

Plesse find enclosed her-with a copy of the Order/
Stay Crder/Intcrim Order, passed Dy this Tribunal in the above
mentioned application(s) «n_ 30=03=-1995,
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Central Adminiétrative Tribunsl
Bangalore Bench
Bangalore



